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Robbery in Buses Plying on Delhi-
Rishikesh Route

*344. SHRI SANJAY NIRUPAM:
SHRI RAIJNATH SINGH
SURYA:

Will the Miniser of HOME AFFAIRS
be pleased to state:

(a) whether Government are aware of
the increasing incidents of robbery in
buses plying on Delhi-Rishikesh route in
and around Meerut Division;

The Question was actually asked on the
floor of the House by Shri Rajnath Singh
‘Surya’.
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(b) if so, the details of robberies that
took place in the Division during last six
months, month-wise; and

(c) the action taken on the incidents
and also the remedial measures to stop
the same in future?
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A new range comprising Saharanpur,
Haridwar and Muzaffarnagar district has
been created at Saharanpur. A DIG will
has been posted there exclusively. A new
police district comprising the areas of
Noida, Greater Noida within the revenue
district of Ghaziabad is proposed to be
created. An SSP will be posted in the
proposed police district. A post of DIG
(Intelligence) has been created. He will
be stationed at Ghaziabad and he will be
supported by an SP (Intelligence). They
will exclusively devote themselves to in-
telligence work.
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THE DEPUTY CHAIRMAN: I think,
there is no supplementary that can be put
because the Minister has given such a
sermon to all of you.

SHRI G. SWAMINATHAN: Madam,
many questions are going unanswered
and all the effort made in preparing these
question is going waste. Ealrier, there
was some decision taken that if the
questioner is not present, then some
other Members can raise their hands and
that question can be answered by the
Minister. ...(Interruptions)... Why can’t
you take such a decision because several
questions are going unanswered.

THE DEPUTY CHAIRMAN: It is a
sad part that the Members who put
questions ...(Interruptions)... Even the
day before yesterday, I made this
comment that any Memebr who put a
question should have the seribusness to
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be present in the House in the Question
hour; otherwise, it comes in the ballot
and Members prepare supplemcntarics,
and it is not fair. So, we will write to the
Member, in general. ...(Interruptions)...
Now, the thing is being done.

SHRI V. NARAYANASAMY:
Madam, it is a very important question.

SHRT G. SWAMINATHAN: Madam,
in some Assemblies, even if the
questioner is  absent, some other
Mcmebers can put that question. That
should also be allowed by you.

*345. [The Questioner (Shri Govindrao
Adik) was absent. for answer vide col.....

infra.]
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